IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :29-03-2025
Date : 29.03.2025

Case No. . : Applied

For
WRIT
WP (C) - COURT NO. |Order Dtd BRANCH (Seat
1 |25879/2025(29.03.2025 |7, oc0" .0, P K LENKA c.o. 5 2023-04-24 | (DIVISTON ng)
BENCH-1)
RVWPET - SANTOSH KUMAR COURT NO. |order Dptd. |CIVIL (Seat
2 |25881/2025129.03.2025 )51 0053 | DWIVEDY c.0. 2 2025-03-28 |REVISION |[No-5)
CMAPL- JYOTTRANJAN COURT NO. |Order Dtd. (Seat
3 (25882/2025(29.03.2025 |0 0 SAHOO c.o. 5 S09e03-08 M-J.C. Nos)
WRIT (Seat
WP (C) - JYOT TRANJAN COURT NO. |Order Dtd. |BRANCH ©
4 |25883/2025129.03.2025 119000 5003 5aH00 c.0. 2 2023-07-06 | (DIVISION ng)
BENCH-2)
WP (C) - MANOJ KUMAR COURT NO. Order Dtd (Seat
5 125889/202529.03.2025 ) ool o0 i c.o. 5 0931206 TS;)
SUDHANSU (Seat
6 |25892/202529.03.2025 AN IpRASAD c.o.  [[OURT NO-order Pre. No-
MAHAPATRA 109)
(Seat
BLAPT,~ COURT NO. Order Dtd.
7 |25893/2025(29.03.2025 S/ . |PK MOHANTY c.o. i 0950396 TS;)
(Seat
BLAPT,~ COURT NO. Order Dtd.
8 25895/2025(29.03.2025 [0, [RK BARIK c.o. T 2095 0396 |BAIL-2 TS;
(Seat
BLAPT,~ COURT NO. Order Dtd.
9 |25896/2025(29.03.2025 [T g- o, |HK DASH c.o. i 095039 Tg;
CRLMC- COURT NO. |order Dtd. |CRIMINAL |(Seat
10 [25899/2025(29.03.2025 oo . MANORANJAN DASC.O. Ce 2025-03-26  IMIsC Nes)
BLAPL- COURT NO. Order Dtd. (Seat
11 [25900/2025(29.03.2025 |['J0 ., [PK MOHANTY c.o. Ce 0250327 Noo3)
ABLAPIL- COURT NO. |order Dtd. (Seat
12 [25901/2025(29.03.2025 S 0" MANORANJAN DAS C.O. Te 095 03-0 [BAIL-1 Nocoy
BLAPL- COURT NO. Order Dtd (Seat
13 [25902/2025(29.03.2025 | ) 0" . |PK MOHANTY c.o. Ce 2025-03-97 |BAIL-2 TS;
ABLAPL- DIPTI MAYEE COURT NO. |order Dtd. (Seat
14 [25903/2025(29.03.2025 [ 0\ 0 o mo c.o. i 095 04-s [BAIL-1 Noed)

15 |25904/2025(29.03.2025 |BLAPL- MD BISWAL C.0.  |COURT NO. Order Dtd. |(Seat




| 112127/2024 | 17 2025-03-27 No-4)
BLAPL- COURT NO. |Order Dtd. _ (Seat
16 |25905/2025/29.03.2025 11544/2024 BB MALLICK 17 2025-03-27 BAIL-1 No-1)
BLAPL- COURT NO. |Order Dtd. (Seat
17 |25906/2025/29.03.2025 12655/2024 PK LENKA 17 5025-03-27 No-1)
BLAPL- COURT NO. Order Dtd. (Seat
18 125907/2025(29.03.2025 11533/2024 J KAMILA 17 5025-03-27 No-1)
(Seat
BLAPL- COURT NO. |Order Dtd.
19 |25908/2025/29.03.2025 764/2025 MR SAHOO 17 2025-03-26 BAIL-2 Ts;
(Seat
ABLAPL- COURT NO. Order Dtd.
20 125909/2025/29.03.2025 2540/2025 DP DASH 17 5025-03-27 Tg;
(Seat
ABLAPL- COURT NO. |[Order Dtd.
21 125911/2025/29.03.2025 3267/2025 J KAMILA 17 5025-03-27 Tg;
ABLAPL- COURT NO. |[Order Dtd. _ (Seat
22 125912/2025/29.03.2025 3269/2025 PK MOHANTY 17 5025-03-27 BAIL-1 No-4)
ABLAPL- COURT NO. |[Order Dtd. _ (Seat
23 125913/20251/29.03.2025 3270/2025 N MALLICK 17 5025-03-27 BAIL-1 No-3)
ABLAPL- COURT NO. Order Dtd. (Seat
24 125914/2025/29.03.2025 3274/2025 HK DASH 17 5025-03-27 No-3)
ABLAPL- COURT NO. Order Dtd. (Seat
25 125915/20251/29.03.2025 3265/2025 S BARIK 17 5025-03-27 No-3)
ABLAPL- COURT NO. Order Dtd. (Seat
26 125916/2025/29.03.2025 3284/2025 NK SATAPATHY 17 2025-03-27 No-3)
ABLAPL- COURT NO. Order Dtd. (Seat
27 125917/2025/29.03.2025 3288/2025 G SAHOO 17 2025-03-27 BAIL-1 No-3)
(Seat
ABLAPL- COURT NO. Order Dtd.
28 125918/2025/29.03.2025 3317/2025 S BARIK 17 5025-03-27 BAIL-1 Tg;
(Seat
ABLAPL- COURT NO. |[Order Dtd.
29 125919/2025/29.03.2025 3324/2025 N SAHOO 17 2025-03-27 Tg;
ABLAPL- COURT NO. Order Dtd. _ (Seat
30 125921/2025/29.03.2025 3333/2025 AK MOHANTY 17 2025-03-27 BAIL-1 No-4)
ABLAPL- COURT NO. Order Dtd. (Seat
31 125922/2025/29.03.2025 3338/2025 SK DAS 17 2025-03-27 No-4)
ABLAPL- COURT NO. |Order Dtd. (Seat
32 125923/20251/29.03.2025 3284/2025 AK ROUL 17 2025-03-27 No-4)
ABLAPL- COURT NO. |Order Dtd. _ (Seat
33 125924/2025/29.03.2025 3285/2025 KS SAHU 17 2025-03-27 BAIL-1 No-3)
ABLAPL- COURT NO. |Order Dtd. (Seat
34 125926/2025/29.03.2025 3290/2025 NK ROUT 17 5025-03-27 BAIL-1 No-4)
ABLAPL- COURT NO. Order Dtd (Seat
35 25927/2025/29.03.2025 3302/2025 MR ROUTRAY 17 2025-03-27 BAIL-2 TZ;
ABLAPL- GYANA RANJAN COURT NO. Order Dtd. (Seat
36 125928/2025/29.03.2025 3307/2025 |DHAL 17 2025-03-27 BAIL-1 No-5)
ABLAPL- COURT NO. |Order Dtd. (Seat
37 125929/2025/29.03.2025 3316/2025 NK ROUT 17 2025-03-27 No-5)




ABLAPL- COURT NO. |Order Dtd. (Seat
38 125930/20251/29.03.2025 3322/2025 AK BEHERA 17 2025-03-27 No-5)
ABLAPL- COURT NO. |[Order Dtd. (Seat
39 125931/2025/29.03.2025 3327/2025 RK SAHU 17 5025-03-27 BAIL-1 No-1)
ABLAPL- ASWINI KUMAR COURT NO. Order Dtd. (Seat
40 125932/202529.03.2025 3330/2025 |MISHRA (3) 17 2025-03-27 No-1)
ABLAPL- COURT NO. Order Dtd. (Seat
41 125933/2025(29.03.2025 3339/2025 NK ROUT 17 5025-03-27 No-1)
BLAPL- COURT NO. Order Dtd. (Seat
42 125934/2025(29.03.2025 12586/2024 J.R. BISWAL 17 5025-03-27 No-1)
ABLAPL- COURT NO. Order Dtd (Seat
43 125936/2025(29.03.2025 3340/2025 PK MOHANTY 17 5025-03-27 BAIL-2 Tg;
(Seat
BLAPL- COURT NO. |[Order Dtd.
44 |25937/2025/29.03.2025 12667/2024 R B MISHRA 5 OLD 5025-04-02 Ts;
(Seat
ABLAPL- COURT NO. Order Dtd.
45 125938/2025/29.03.2025 3341/2025 DP DASH 17 5025-03-27 Ts;
(Seat
BLAPL- COURT NO. |[Order Dtd.
46 125939/2025(29.03.2025 12355/2024 B B ROUT 17 5025-03-27 Ts;
(Seat
ABLAPL- COURT NO. Order Dtd.
47 125940/2025/29.03.2025 3343/2025 NK ROUT 17 5025-03-27 Ts;
(Seat
WP (C) — COURT NO. Order Dtd. _
48 125941/2025(29.03.2025 8103/2025 R B MISHRA 17 2025-03-27 Ts)
(Seat
ABLAPL- COURT NO. |[Order Dtd.
49 125942/2025/29.03.2025 1929/2025 J KAMILA 17 2025-03-27 TS;
(Seat
ABLAPL- COURT NO. Order Dtd.
50 125943/2025/29.03.2025 3376/2025 R R NAYAK 17 5025-03-28 Ts;
ABLAPL- J.R. COURT NO. |[Order Dtd. _ (Seat
51 |25944/202529.03.2025 3038/2025 |BISWAL,ADV 17 2025-03-26 BAIL-1 No-2)
ABLAPL- COURT NO. |[Order Dtd. (Seat
52 125945/2025/29.03.2025 1316/2025 J KAMILA 19 5025-03-27 No-2)
ABLAPL- COURT NO. Order Dtd. (Seat
53 125946/2025/29.03.2025 1579/2025 KE JENA 5 OLD 5025-03-27 BAIL-1 No-2)
ABLAPL- COURT NO. Order Dtd. (Seat
54 125948/2025/29.03.2025 3301/2025 LD PANDA 17 5025-03-27 No-2)
BLAPL- COURT NO. Order Dtd. (Seat
55 125949/2025/29.03.2025 12018/2024 S .SINGH 17 2025-03-27 No-2)
ABLAPL- COURT NO. |[Order Dtd. (Seat
56 125950/2025/29.03.2025 3436/2025 KK NATH 17 2025-03-28 No-2)
ABLAPL- COURT NO. |[Order Dtd. (Seat
57 125951/2025/29.03.2025 3268/2025 H. K. PATRA 17 2025-03-27 No-2)
ABLAPL- COURT NO. |[Order Dtd. (Seat
58 125952/2025/29.03.2025 3427/2025 J KAMILA 17 5025-03-28 No-2)
ABLAPL- COURT NO. Order Dtd. (Seat
59 125953/2025/29.03.2025 3280/2025 A. K. BEHERA 17 5025-03-27 No-2)




60 |25955/2025(29.03.2025  ZTUCUUC ISR MOHAPATRA COURT NO. Draer Ded. éifgf
61 |25956/2025(29.03.2025 DUATNC  ISARAT DASH COURT NO. Draer eo: éif;?
62 |25957/2025(29.03.2025 o050 o SARAT DAsH COURT NO- (Omeer 2oos éif;?
o N R et
o T A S s
65 |25960/2025(29.03.2025  (SELATLC L (LAN SHAKTE COURT Mo Praer Dto: learL-1 éif??
e R
67 125962/2025(29.03.2025 ?i?gg;2024 J. R. NAYAK igURT NO- ggggfogfg% BATL-1 éif??
68 |25964/2025(29.03.2025 (NPT |SARAT DASH TOURT NO. oeeT 2t éif??
69 25965/2025(29.03.2025 [3S¢cbo o [P PARIDA COURT NO. [Oncer 2t:  BAIL-1 éifgf
70 |25966/2025(29.03.2025 [cAMEC AL k. BEHERA COURT NO- [Dreer 2t éifgf
71 |25967/2025(29.03.2025 ?22?52625 RK BARIK igURT NO- gggifogfgé BATL-2 éifzf
o ssessaos s vz (AT SIS KOO o . G e (o
73 |25969/2025(29.03.2025  [FatTTC MR SAHOO TOURT NO. [PEeer 2°:  BAIL-1 éif?f
74 25970/2025(29.03.2025  [oLtUTC lp. K. BARIK JoURT NO. Droer ot éif??
75 (25971/2025(29.03.2025 50050 PR MISHRA COURT WO reer DtS: learr-1 éif?f
76 (25973/2025(29.03.2025 5300000 AK SAHOO COURT NO. Proer Do éif?f
77 |25974/2025(29.03.2025 ?2352525 ?ﬁgiN SHAKTI iSURT NO- Sgiﬁfogfi; BATL-1 éif;f
78 (25975/2025(29.03.2025 52800 ek ROUTRAY COURT MO reer Dt: learn-1 %E?at
BLAPL- AMLAN SHAKTT COURT NO. |Order Dtd. (Seat
79 |25976/2025129.03.2025  l915/5025  |pauL 17 2025-03-27 o
80 |25977/2025(29.03.2025 |5onclie P BEURA SOURT NO- oeer aTos %E?at
81 |25978/2025(29.03.2025 551070 Ak saHOO COURT NO. Draer Do %E?at
ABLAPL-  |DINESH KUMAR COURT NO. [Order Dtd. (Seat
82 [25979/2025(29.03.2025 (oot |2 0 PP No-

14)




83 |25980/2025(29.03.2025 20200 e BEURA COURT NO. Proer Dto: %E?at
84 (25981/2025(29.03.2025 |50550 |3 BEHERA SOURT NO. [Ocer 2t:  BAIL-1 éif??
85 |25982/2025(29.03.2025 o0t . |SUVENDU BARTK COURT NO- [Omeer 2oos éif??
BLAPL- JYOTI RANJAN COURT NO. Order Dtd. (Seat

86 |25983/2025(29.03.2025 | o - T onr,  [BATL-2 -
87 |25984/2025(29.03.2025 (3700 |B BEHERA COURT NO. Proer Dto: %g?at
88 |25985/2025(29.03.2025 |2 MCC o lp. k. BEHERA COURT NO. Droer Dro:  [CRIuTHAL éifj?
89 |25986/2025(29.03.2025 S, 00N Ak sAHOO COURT NO. [Ocer 2t0:  BAIL-2 éif;f
90 |25987/202529.03.2025 ?23352625 B. N. SAHU ESURT NO- gggifogfgé BATL-1 éifj?
91 |25988/2025(29.03.2025 ?§§§52525 D SWAIN SSURT NO- gggifogfg% éifj?
92 |25990/2025(29.03.2025 ?22?52525 SARAT DASH SSURT NO- gggifogfgé BATL-1 éif??
93 |25991/2025(29.03.2025 ?232535024 SC BISWAL gogig NO- ggggfogfg% éif??
s ossoaanas a5, vz [SHEL SO WO | o s . o tha. e
95 25993/2025(29.03.2025 .70 BB MALLICK SOURT NO- Proer Do éifif
o esssarsnn pns.aors RSB R | o - e . o
97 |25995/202529.03.2025 DU ek LENKA SOURT NO- Proer Dt éifif
98 |25996/2025(29.03.2025 ZTUCTC s, CHOUDHURY SOURT NO- DEeeT 2T0:  [BAIL-2 éifgf
99 |25998/202529.03.2025 LS Ak NAYAK SR N T oy éifgf
(Seat

100 |25999/2025 [29.03.2025 ggég};025 M. R. BARIK SR N T s It s gz;
101 |26001/202529.03.2025 02" |s BIswAL SOURs NO- Drer 2t0: learL-1 éif;?
o T coen . o o s
103 |26003/202529.03.2025 T 0, > [NK ROUT SR N T oy éif;?
104 |26004/2025(29.03.2025  [cONEC AL k. BEHERA SOURT NO- oreeT tos éif;?
105 |26005/202529.03.2025 |7 57> [NK ROUT SOy O Preer ot éif2?
|106 [26006/2025(29.03.2025  |BLAPL- M. R. BARIK COURT NO. Order Dtd. [BAIL-1  |(Seat




| 2104/2025 | 2 OLD 2025-03-26 No-2)
ABLAPL- COURT NO. Order Dtd. _ (Seat
107 [26007/2025|29.03.2025 S22 o N MALLICK e 2025-03-27 [BRIL-1  [°°0)
ABLAPL- COURT NO. Order Dtd. _ (Seat
108 |26008/202529.03.2025 [o-°7" _ |HK MOHANTA = 2025-03-27 [BAIL-1 | o%C)
ABLAPL- COURT NO. |Order Dtd. (Seat
109 126009/2025129.03.2025 3255/2025 A PATTANAIK 17 5025-03-27 No-5)
BLAPL- COURT NO. Order Dtd. (Seat
110 (26011/202529.03.2025 720 " |PK MOHANTY i 0250395 Noes)
BLAPL- COURT NO. Order Dtd. (Seat
111 |26013/2025(29.03.2025 [/ c " PK MOHANTY L 09m 0397 Noes)
BLAPL- COURT NO. Order Dtd. (Seat
112 |26014/202529.03.2025 /- |B.SINGH o 2025-03-27 [BAIL-1 | o72)
ABLAPL- COURT NO. Order Dtd. (Seat
113 |26015/202529.03.2025 3249,2025 |KC PANDA i 2025032 No—3)
ABLAPL- COURT NO. Order Dtd. _ (Seat
114 |26016/2025/29.03.2025 14393,2024 A PATTANATK 1 2025-03-07 |BAIL-2 o)
ABLAPL- COURT NO. Order Dtd (Seat
115 |26018/202529.03.2025 1052/2025 |G SAHOO i 2025-03-0p7 |[BAIL-2 T?;
(Seat
ABLAPL- COURT NO. |0rder Dtd.
116 |26019/2025/29.03.2025 144512024 K PARIDA i 2025032 T?;
CRLMP- KODANDA KUMAR COURT NO. Order Dtd (Seat
117126022/2025129.03.2025  |153/5025  |BHUYAN 3 2025-03-27 TS;
(Seat
ABLAPL- COURT NO. |0rder Dtd.
118 126027/2025129.03.2025 2905/2025 S HUSSIAN 3 2025-03-26 T?;
(Seat
CMP- COURT NO. |0rder Dtd.
119 126028/2025129.03.2025 405/2025 H. K. PANDA 3 OLD 2025-03-26 Ts;
(Seat
ABLAPIL- COURT NO. |0rder Dtd.
120 126029/2025129.03.2025 2214/2025 BB MALLICK 3 OLD 2025-03-27 Tg;
ABLAPL- COURT NO. Order Dtd (Seat
121 126030/2025129.03.2025 2347/2025 BALARAM SINGH 3 OLD 5025-03-27 T?;
(Seat
BLAPL- COURT NO. |Order Dtd.
122 126031/2025129.03.2025 12791/2024 RK SARANGI 3 OLD 2025-03-28 BATIL-1 Tz;
ABLAPIL- COURT NO. Order Dtd (Seat
123 126032/2025129.03.2025 3346/2025 BALARAM SINGH 3 OLD 5025-03-28 Tz;
ABLAPL- COURT NO. Order Dtd (Seat
124 126033/2025129.03.2025 3116/2025 BALARAM SINGH 3 OLD 2025-03-28 Tz;
(Seat
BLAPL- COURT NO. Order Dtd.
125 126034/2025129.03.2025 11956/2024 BS SWAIN 3 OLD 2025-03-28 Tz;
(Seat
ABLAPIL- COURT NO. |0rder Dtd.
126 |26035/2025129.03.2025 1519/2025 BALARAM SINGH 3 OLD 5025-03-27 Tz;




WP (C) -

COURT

NO.

Order Dtd.

(Seat

127 |126036/2025(29.03.2025 24180/2024 B DAS 3 oLD 0025-03-26 Tz;
ABLAPL- COURT NO. Order Dtd. (Seat
128 |26037/2025(29.03.2025 2808/2025 BALARAM SINGH 3 OLD 5025-03-26 BAIL-2 No-9)
WP (C) - PRADEEP KUMAR COURT NO. |[Order Dtd WRIT (Seat
129 126035/202529.03.2025 7589/2025 |DAS 3 OLD 2025-03-27 BRANCH-8 ig;
(Seat
BLAPL- COURT NO. Order Dtd.
130 |26040/2025(29.03.2025 7267/2024 BALARAM SINGH 3 OLD 0025-02-24 Zg;
ABLAPL- COURT NO. |Order Dtd. (Seat
131 |26041/2025(29.03.2025 3247/2025 S N GAYA 3 OLD 5025-03-27 BAIL-1 No-5)
ABLAPL- BADRINARAYAN COURT NO. |[Order Dtd. (Seat
132 126042/2025|29.03.2025 3287/2025 |PANDA 17 2025-04-08 No-5)
ABLAPL- MANOJ KUMAR COURT NO. |[Order Dtd. (Seat
133 126043/202529.03.2025 13889/2024 [MOHANTY (2) 2 OLD 2025-04-07 No-5)
ABLAPL- COURT NO. Order Dtd (Seat
134 |26045/20251/29.03.2025 2326/2025 BALARAM SINGH > OLD 2025-03-27 BAIL-1 Tg;
WP (C) - COURT NO. Order Dtd. |[WRIT (Seat
135 (26046/2025(29.03.2025 8787/2025 S HUSSIAN > OLD 0025-03-27 BRANCH-2 gz;
ABLAPL- COURT NO. |[Order Dtd. _ (Seat
136 |26047/2025/29.03.2025 3259/2025 S S PATTANAIK > OLD 5025-03-27 BAIL-1 No-4)
BLAPL- PARTHA SARATHI COURT NO. |[Order Dtd. (Seat
137 126049/2025|29.03.2025 2564/2025 |DAS 2 OLD 2025-03-27 No-4)
ABLAPL- COURT NO. |[Order Dtd. (Seat
138 |26050/2025(29.03.2025 3379/2025 B R MOHANTY 5 OLD 2025-03-28 No-4)
ABLAPL- COURT NO. Order Dtd. (Seat
139 |26052/2025(29.03.2025 3011/2025 BALARAM SINGH 17 5025-04-25 No-4)
CRLREV- COURT NO. Order Dtd. (Seat
140 |26053/2025(29.03.2025 154/2025 R. SAHU 17 2025-03-27 No-4)
CRLREV- COURT NO. Order Dtd. (Seat
141 |26054/2025(29.03.2025 154/2025 R. SAHU 17 2025-03-27 No-4)
BLAPL- JIBAN JYOTI COURT NO. |[Order Dtd. _ (Seat
142 126055/202529.03.2025 11794/2024 |PRADHAN 17 2025-03-27 BAIL-2 No-7)
BLAPL- JIBAN JYOTI COURT NO. |[Order Dtd. (Seat
143 126056/202529.03.2025 10461/2024 |PRADHAN 17 2025-03-26 No-7)
CRLMC- COURT NO. |Order Dtd. (Seat
144 |126057/2025(29.03.2025 3269/2024 A PATTANAIK 17 5025-03-27 No-17)
ABLAPL- COURT NO. |Order Dtd. (Seat
145 |26059/2025(29.03.2025 3382/2025 K PRADHAN 17 2025-03-28 No-17)
BLAPL- COURT NO. Order Dtd. (Seat
146 126060/2025(29.03.2025 7617/2024 HK MOHANTA 5 OLD 5025-03-28 No-7)
ABLAPL- COURT NO. Order Dtd. (Seat
147 |126061/2025(29.03.2025 3402/2025 MR SAHOO 5 OLD 5025-03-28 No-7)
BICHITRA
148 (26062/202529.03.2025 |5, c00 . [NARAYANA OURT N0 T oy B(ks)f?)t
SATAPATHY
ABLAPL- BICHITRA COURT NO. |Order Dtd. (Seat
149 126064/2025|29.03.2025 3476/2025 |NARAYANA 17 2025-03-28 No-17)




'SATAPATHY

ABLAPL- COURT NO. Order Dtd. (Seat
150 |26065/2025 |29.03.2025 |3, 0. |AK MOHANTY C. = 095038 NeeT)
ABLAPL- SANJIB KUMAR COURT NO. |order Dtd. (Seat
151 126067/2025129.03.2025  13/34 5055 |BHANJADEO c. 17 2025-03-28 No-7)
ABLAPL- SANJIB KUMAR COURT NO. Order Dtd (Seat
152 |26069/2025 |29.03.2025 |3, 200 00 o e C. = 095-03-0s [BAIL-1 TZ;
ABLAPL- SANJIB KUMAR COURT NO. Order Dtd (Seat
153 126070/2025129.03.2025 5,51 /9055 |BHANJADEO c. 17 2025-03-28 TZ;
CRLMC- COURT NO. Order Dtd (Seat
154 26071/202529.03.2025 |50 o, |SATYABAN SAHOO C. i 0950400 TZ;
ABLAPL- SANJIB KUMAR COURT NO. Order Dtd (Seat
155 |26072/2025 |29.03.2025 |3, 00 o s e C. i 095-03-0s [BAIL-1 TZ;
ABLAPL- TUKUNA KUMAR COURT NO. Order Dtd (Seat
156 126073/2025129.03.2025  [5/,00 5055 |MTISHRA 17 2025-05-09 Tz;
(Seat
CRLMC- COURT NO. Order Dtd.
157 |26074/202529.03.2025 | oo . [KSHITISH C. = 0950390 TZ;
(Seat
ABLAPL- COURT NO. |Order Dtd.
158 |26075/2025 |29.03.2025 |3, 0 . [C. R. KAR C. o 02 04-05 TZ;
(Seat
CRLMC- COURT NO. Order Dtd.
159 |26076/2025 |29.03.2025 |[ ~0-0 S K SWAIN C. s 5595 19-3. TZ;
ABLAPIL- COURT NO. Order Dtd (Seat
160 [26077/2025 |29.03.2025 350" 0 . |LOKANATH SAHOO|C. i 095 03-0s [BAIL-1 Tg;
CRLMC- ARUN KUMAR COURT NO. Order Dtd (Seat
161 [26078/2025 |29.03.2025  |J 2g-0 0o (s C. o 0250397 Tg;
ABLAPL- PRASANTA KUMAR COURT NO. |order Dtd. B (Seat
162 [26079/2025 |29.03.2025 35 c o0 |Lan C. = 095 0308 [BAIL-2 Noes)
CRLMC- COURT NO. |Order Dtd. |CRIMINAL |(Seat
163 |26080/2025 |29.03.2025 |[ om0 o [P K JENA C. Ce 59951231  |mrse Nes)
(Seat
ABLAPL- COURT NO. Order Dtd.
164 |26081/2025 |29.03.2025 |3 " 0 . |A. K. BEHERA |C. i 095 0308 [BAIL-1 Tg;
CRLMC— COURT NO. |Order Dtd. |CRIMINAL |(Seat
165 |26082/2025(29.03.2025 |20~ |DEBENDRA SWAINC. i 2024-09-05  wrsc Nocs)
ABLAPL- COURT NO. Order Dtd. (Seat
166 [26083/2025 |29.03.2025 o, 0 |B. N. SAHU C. i 0950398 Noca)
(Seat
ABLAPL- COURT NO. Order Dtd.
167 |26084/2025(29.03.2025 S "7 o M. R. DAS C. = 095-03-0 [BAIL-2 Tg;
ABLAPL- SATYABRATA COURT NO. Order Dtd (Seat
168 |26086/2025 |29.03.2025 [, 0" 0 (o C. = 02e 0505 Tg;
169 |26087/2025|29.03.2025 |ABLAPL-  |SANJIB KUMAR |[C. COURT NO. Order Dtd. |(Seat




3286/2025 |BHANJADEO 17 2025-03-27 No-

12)
CRLMA- COURT NO. Order Dtd. (Seat

170 |26088/2025(29.03.2025 |2/ |DEBENDRA SWAIN e 2095-03-97 [BAIL-2 TZ)_
171 26089/202529.03.2025 5,020 |7 KAMILA COURT NO. [OReer Dt: BAIL-1 éif;?
o svsorsos o avzs BB B E coe 0. e ot o
173 |26091/2025(29.03.2025 (5509700 o [STR ANEAR COURT No. raer Dt: learL-2 éifzf
174 |26092/2025(29.03.2025 g?g?gg;5 ANIL SAHOO gOURT NO. ggggfogfgé éifgf
B T W b
176 |26094/2025|29.03.2025 Z???gg; SARADA NAYAK gOURT NO. §§§§EO§E§§ EEé?é?é; éifgf
T T e S =
178 |26096/2025[29.03.2025 i??igg; S SAMAL ESURT NO. ggg?fogfg% EEé?;?é; éif?f
179 [26097/2025 (29.03.2025 gfg;2025 M. R. BARIK gogig NO. gﬁiﬁfoffga éif?f
180 |26098/2025(29.03.2025 528;2024 MOHAN BEHERA gogig NO. gggifogfg% éif??
181 |26100/2025[29.03.2025 22525;525 p. K. JENA fSURT NO. ggggfoﬁfgé éif?f
T e N L o
183 |26102/2025|29.03.2025 Zg§;2025 G SUNDARA igURT NO. 232250§E§§ éif?f
o iy s vz ST BN S . e v o
185 [26104/2025 [29.03.2025  FEVATN (AN SHARTE COURT NO- Orer ot0:  |maTL-1 éifgf
186 |26106/2025(29.03.2025 5%51/2024 L K NAYAK fSURT NO. ggggfogf§% éif2§
e R Coot 10 e o
188 |26108/2025(29.03.2025 g§2;2024 J. DEHURY igURT NO. 2g§§fogfgé éif:?
189 26110/2025(29.03.2025 22T235024 P K MOHANTY igURT NO. ggggfogfg% éif:?
190 |26111/2025(29.03.2025 g?g;2024 G N SETHI igURT NO. ggg?fogfgé éifgf
P R TR coot 0 raee e, =
192 |26113/2025(29.03.2025 §§g¥§625 DIBAKAR SAMAL igURT NO. ggnglgfgi ;?ggINAL éif;?
193 26114/202529.03.2025  [cot >0, M. R. BARIK S N T aroy  [BAIL-1 éif;?




ABLAPL-

COURT

NO.

Order Dtd.

(Seat

194 26115/2025 29.03.2025  P-A7  lak momANTY - e oaos  [BATL-1 Tg;

195 26116/2025(29.03.2025 ?22252625 A. K. BEHERA ESURT NO. ggggfogfgé §§?at
196 |26117/2025|29.03.2025 232?52625 C RANA ESURT NO. Ségifogfgé %Eéat
197 |26118/2025[29.03.2025 §§§§5§625 ﬁ?igﬁi KUMAR SSURT NO. Sgggfogfg% BAIL-1 éifj?
198 |26119/2025[29.03.2025 §§§%§625 DIBAKAR SAMAL igURT NO. ggggflgfgi éifj?
199 |26120/2025[29.03.2025 ?ig?fggZS J. R. NAYAK igURT NO. gggifogfgé éifj?
200 |26121/2025|29.03.2025 2251/2024 K SAHOO igURT NO. gggifogfgé éifj?
o ez e o[ (SN ST [ oo o e i o
T e S T o
s
204 |26126/202529.03.2025 ?225?;2024 A. K. BEHERA igURT NO. ggggfogfg% éifj?
205 |26127/2025|29.03.2025 §§g¥§625 G SUNDARA ngRT NO. ggnglgfii £§?Z?
206 |26128/2025|29.03.2025 223%55024 N C SINHA ngRT NO. gﬁgﬁfogfgé £§?Z?
207 |26129/2025|29.03.2025 ???52;2024 ?;i?g SAGAR igURT NO. ggggfogfgé éifj?
208 |26130/2025|29.03.2025 STETS2025 iﬁgig?OR igURT NO. gggifogfg% éifi?
209 |26132/2025|29.03.2025 g§g¥2625 A K NAYAK ngRT NO. ggggfogfgé éifj?
210 |26134/2025(29.03.2025 22?25;525 CHHABT RANA ngRT NO. 233?50253; BATL-2 éifg?
211 26136/2025 |29.03.2025 528;2024 SATYABAN SAHOO igURT NO. ggggfogfg% §§?Z§
212 26137/2025(29.03.2025 2?8?52625 A. MOHANTY igURT NO. ggggfogfgé éifgf
213 |26138/2025(29.03.2025 gzé§}5024 P K MISHRA igURT NO. géiﬁfo§f§§ EE;ECH_l éifif
214 26139/2025|29.03.2025 ?23252625 A. MOHANTY igURT NO. ggggfogfgé éif?f
215 |26140/2025|29.03.2025 ??2252625 A. MOHANTY igURT NO. Sﬁgifogfgé éif??
e o - e e,
217 |26142/2025|29.03.2025 §§§g35025 R. K. SARANGI igURT NO. ggggfogfg% ﬁiégINAL §§f2§




RSA- COURT NO. |order Dtd. |SECOND (Seat
218 |26144/202529.03.2025 |7 ., |S K SAHU i 2025-07-07  |apPEAL  |News)
MATA- COURT NO. Order Dtd. FIRST (Seat
219 |26147/202529.03.2025 70 K R JENA . 2025-07-29 |npPEAL  [Noo3)
MATA- COURT NO. |order Dtd. |FIRST (Seat
220 |26149/202529.03.2025 |, .27 . |J P KAR . 2025-03-28 |npPEAL  |Nood)
MATA- GYANA RANJAN COURT NO. |order Dtd. |FIRST (Seat
221 126150/2025129.03.2025 o450, PATRA 1 2025-03-28 |APPEAL  |No-5)
FAO- COURT NO. |Order Dtd MISC. (Seat
222 |26153/202529.03.2025 | 20" . |P.K.DASH . 095032 2E§EAL Noco)
WP (C) - COURT NO. Order Dtd. [WRIT (Seat
223 [26154/2025(29.03.2025 |57 ,.0 0 [M.N.MOHANTY . 500001201  |BRANCH-6 gz;
WP (C) - COURT NO. |Order Dtd WRIT (Seat
224 |26157/202529.03.2025  |[Zoo20° o |P.K.PANI . 2025-03-26  |BRANCH-3 gg;
WP (C) - HIMANSHU COURT NO. Order Dtd. [WRIT (Seat
225126158/2025129.03.2025 155499018 |SEKHAR PANDA 1 2025-03-26 |BRANCH-5 gi;
ABLAPIL- JIBAN JYOTT COURT NO. Order Dtd (Seat
226 126160/2025129.03.2025 |30, 9055 |prADHAN 1 2025-03-28 gi;
WP (C) - COURT NO. |Order Dtd WRIT (Seat
227 |26161/202529.03.2025 |/ <2070, |3 K. MOHANTY . 2025-03-2¢  |BRANCHS gi;
WP (C) - COURT NO. Order Dtd. |[WRIT (Seat
228 |26163/202529.03.2025 |/ o=0", o |K.PARIDA . 2025-03-20  |BRANCH-8 23;
(Seat
CRLMC- COURT NO. Order Dtd.
229 |26165/202529.03.2025 |00 . |J. KAMILA . 09m 03 08 gg;
(Seat
CRLMC- COURT NO. Order Dtd.
230 |26166/202529.03.2025 | [720-0 . |G. R. PATRA . 0950398 ig;
(Seat
CRLMC- COURT NO. Order Dtd.
231 |26167/202529.03.2025 |- -200  |A. K. MOHANTY . 095038 23;
(Seat
CRLMC- COURT NO. Order Dtd.
232 |26168/202529.03.2025 |00 o |D. SWAIN . 0950357 gg;
(Seat
CRLMC- COURT NO. Order Dtd.
233 (26169/202529.03.2025 | 100.00  [B. S. SWAIN . 095038 22;
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH (Seat
234 |26170/202529.03.2025 |( 077 . K. C. SAMAL : 2025-04-08 | (DIVISION Tgi)
BENCH-3)
(Seat
WP (C) - COURT NO. Order Dtd. ©
235 |26171/202529.03.2025 |7 0" . [R. C. MUDULI > oLD 59991931 Tgl)
WP (C) - COURT NO. |order Dtd. (Seat
236 (26172/202529.03.2025 |7 o) . |P. K. MISHRA > oLD 0250326 e




121)

(Seat
WP (C) - COURT NO. Order Dtd. WRIT _
237 |26173/2025(29.03.2025 7912/2025 B. SAMAL 5 OLD 2025-03-26 BRANCH-3 gg)
(Seat
WP (C) — S. R. COURT NO. |Order Dtd. _
238 |126174/2025)29.03.2025 6259/2025 |PATTANAIK 2 OLD 2025-03-26 gg)
(Seat
WP (C) - COURT NO. Order Dtd. _
239 |26177/2025(29.03.2025 6259/2025 A. K. MOHANTY > OLD 2025-03-2¢ gg)
(Seat
WP (C) - COURT NO. Order Dtd. _
240 |26178/2025(29.03.2025 5863/2025 S. MOHARANA ‘ 5025-04-08 gg)
(Seat
WP (C) — COURT NO. Order Dtd. _
241 126179/20251/29.03.2025 8507/2025 A. SAHOO 6 5025-03-27 gg)
WRIT
CHIEF (Seat
WP (C) - .o |Order Dtd. |BRANCH -
242 126180/2025/29.03.2025 8518/2025 K.N.SAHOO ggi;;CE S 5025-04-10 (DIVISION T87)
BENCH-1)
CHIEF
WP (C) - , o Order Dtd. WRIT (Seat
243 126181/2025/29.03.2025 6966/2025 S. C. ATABUDHI JUSTICE'S 5025-03-27 BRANCH-2 [No-9)
COURT
CHIEF (Seat
WP (C) — JYOTI RANJAN Order Dtd. WRIT
244 126182/2025(29.03.2025 JUSTICE'S No-
1982/2025 |SAHOO COURT 2025-03-28 BRANCH-3 28)
CHIEF (Seat
WP (C) - ' Order Dtd. WRIT _
245 |26183/20251(29.03.2025 8724/2025 K. C. SAMAL JUSTICE'S 5025-03-27 BRANCH-7 No
COURT 44)
CHIEF (Seat
WP (C) — TAPAN KUMAR Order Dtd.
246 126184/2025(29.03.2025 JUSTICE'S No-
8734/2025 |NAYAK COURT 2025-03-28 44)
CHIEF (Seat
WP (C) - ' Order Dtd. WRIT _
247 126185/2025/29.03.2025 8482/2025 B.K. SWAIN JUSTICE'S 2025-03-27 BRANCH-5 No
COURT 47)
_ CHIEF (Seat
248 |26186/2025(29.03.2025 25;22/2024 M. R. ROUTRAY JUSTICE'S ggg?fogfg% No-
COURT 47)
CHIEF (Seat
WP (C) — MANOJ KUMAR Order Dtd.
249 126187/2025(29.03.2025 JUSTICE'S No-
8734/2025 |MOHANTY COURT 2025-03-28 47)
WRIT
CHIEF (Seat
WP (C) — . Order Dtd. BRANCH _
250 (26188/2025(29.03.2025 30596/2024 M. R. ROUTRAY ggi;éCE S 5025-03-27 (DIVISION T23)
BENCH-3)
CHIEF (Seat
WP (C) — . Order Dtd. WRIT _
251 26189/2025(29.03.2025 8712/2025 M. R. SAHOO JUSTICE'S 5025-03-27 BRANCH-3 No
COURT 11)
WP (C) - SANJAY KUMAR COURT NO. Order Dtd (Seat
252 126150/202529.03.2025  159456/2024 |sanU 1 2025-04-29 Ti;
WP (C) - COURT NO. Order Dtd. WRIT (Seat
253 126191/2025(29.03.2025 8462/2025 P. K. SWAIN 1 5025-03-27 BRANCH-7 No-5)




(Seat

WP (C) - PRASANTA KUMAR COURT NO. [0Order Dtd. |WRIT ©
254 126192/2025129.03.2025  1g765 /5025 |sENA 1 2025-03-28  |BRANCH-3 Ti)
ABLAPL- COURT NO. [0rder Dtd (Seat
255 |26193/2025(29.03.2025 |3, " . BALARAM SINGH = 095 04-1c [BAIL-1 Tg;
WRIT
WP (C) - COURT NO. order Dtd. |BRANCH | (5°2F
256 126194/202529.03.2025  |gg05/50p5 B+ K- JATI 2 OLD 9999-12-31 | (DIVISION |oc,
BENCH-1)
(Seat
ABLAPL- COURT NO. [Order Dtd.
257 |26195/2025(29.03.2025 |3~ [BALARAM SINGH > oip 095038 Tgé)
CHIEF (Seat
WP (C) - TAPAN KUMAR Order Dtd.
258 26196/2025|29.03.2025 JUSTICE'S No-
8858/2025 |NAYAK COURT 2025-05-05 108)
_ CHIEF (Seat
259 [26197/2025(29.03.2025 552232025 P. K. BARIK JUSTICE'S gggifogfgé No-
COURT 108)
CHIEF (Seat
260 26198/2025|29.03.2025 223252025 BALARAM SINGH JUSTICE'S gggifogfgé No-
COURT 108)
ABLAPL-  |PRADEEP KUMAR COURT NO. [0rder Dtd (Seat
261 |26199/2025 (29.03.2025 S 00 | i 025 04c0s [BAIL-2 TE;
CHIEF (Seat
WP (C) - TAPAN KUMAR Order Dtd.
262 |26200/202529.03.2025 JUSTICE'S No-
8858/2025 NAYAK COURT 2025-05-05 o)
CHIEF (Seat
WP (C) - .. |order ptd.  wWRIT ©
263 |26201/202529.03.2025 g o) . [B. BARIK JUSTICE'S |y e 0700 |Lancn o, [NO
COURT 34)
CHIEF (Seat
264 [26202/2025(29.03.2025 22265825 BK DALAT JUSTICE'S ggggfogfg% No-
COURT 34)
CHIEF (Seat
WP (C) - TAPAN KUMAR Order Dtd.
265 |26203/2025(29.03.2025 JUSTICE'S No-
8850/2025 |NAYAK COURT 2025-03-28 20)
CHIEF (Seat
266 |26204/2025(29.03.2025 500050 |ak MISHRA JusTICE's T8 2t No-
COURT 34)
CHIEF (Seat
WP (C) - .. |order ptd.  WRIT ©
267 |26205/202529.03.2025 g 0" . [B. BARIK JUSTICE'S | S° 700 |lamancao7 [NO
COURT 44)
CHIEF (Seat
WP (C) - .. |order ptd.  WRIT ©
268 |26206/202529.03.2025 |g - . M. K. MOHANTY JUSTICE'S |y ot (o705 |iiancnoe [NO
COURT 36)
CHIEF (Seat
WP (C) - TAPAN KUMAR Order Dtd.
269 26207/2025|29.03.2025 JUSTICE'S No-
29387/2024 NAYAK COURT 2025-03-28 20)
CHIEF
ABLAPL- , o Order Dtd. _ (Seat
270 |26208/2025 (29.03.2025 |20 " HK DASH JUSTICE'S |J 00 0% [BAIL-1 [ °%0)
COURT
ABLAPL- CHIEF Order Dtd. (Seat
271 |26209/2025 (29.03.2025 |3 "0 |HK DASH TUSTICE'S |2025-03-28 Nocs)




COURT

WRIT
CHIEF (Seat
WP (C) - .. /Order Dtd. |BRANCH ©
272 [26210/2025 |29.03.2025 |goo2"" o M. K. MOHANTY ggi§$CE S|3025-03-27 | (DTVISTON Ti3)
BENCH-2)
CHIEF (Seat
273 |26211/202529.03.2025 5070 Ik DasH gusTIcE's [F00°F D0 IBATL-1  |No-
COURT 13)
_ CHIEF (Seat
274 |26212/2025(29.03.2025 ggé§>2025 M. K. MOHANTY JUSTICE'S gggifogfg% No-
COURT 13)
CHIEF (Seat
275 |26213/202529.03.2025 5000 K DasH JusTIcE's [F5oeF Dt No-
COURT 13)
CHIEF
ABLAPL- , o Order Dtd. _ (Seat
276 |26215/202529.03.2025  |Z2)° " . |HK DASH JUSTICE'S | 0cr e [BAIL-1 [ o)
COURT
_ CHIEF (Seat
277 |26216/202529.03.2025 222252025 HK DASH JUSTICE'S gﬁgﬁfogfgé BAIL-1  No-
COURT 13)
CHIEF (Seat
278 26217/2025|29.03.2025 ?22@52025 HK DASH JUSTICE'S gggifogfgé No-
COURT 13)
ABLAPL- COURT NO. [Order Dtd (Seat
279 |26218/202529.03.2025 2.2 . DEBASIS SAHOO = S09e 03 o Tg;
ABLAPL- COURT NO. [0rder Dtd (Seat
280 |26219/2025(29.03.2025 [,2" 0 RK BARIK = 0260395 |BAIL-2 TS;
ABLAPL- COURT NO. [order Dtd (Seat
281 |26220/202529.03.2025 2/ . |RK BARIK = 095 03-0s [BAIL-1 T§;
(Seat
ABLAPL- COURT NO. [Order Dtd.
282 (26221/202529.03.2025 |2/ . [B DAS i 095038 Tg;
ABLAPL- COURT NO. [0rder Dtd (Seat
283 [26222/2025(29.03.2025 [,V 0 AK MISHRA = 0250395 [BAIL-1 Tg;
WP (C) - COURT NO. Order Dtd. |WRIT (Seat
284 (26223/202529.03.2025 |goo2)° . [P. K. SWAIN = 2095-03-27  |BRANCH_7 EZ;
(Seat
ABLAPL- COURT NO. |Order Dtd.
285 |26224/202529.03.2025 |20 [KC PANDA = 095038 ZZ;
(Seat
WP (C) - COURT NO. [0Order Dtd. |WRIT
286 |26225/202529.03.2025 |oooo00 o |S. K. SINGH = 2025-03-27  |BRANCH_7 EZ)
(Seat
ABLAPL- COURT NO. [0Order Dtd.
287 |26226/202529.03.2025 S0 . |HK DASH = 0950308 EZ;
ABLAPL-  |BYOMAKESH COURT NO. [order Dtd. (Seat
288 126227/2025129.03.2025  13413,5025 |rrIPATHY 17 2025-03-28 PATETZ Ino-g)
289 |26228/2025(29.03.2025 WP (C) - P. K. JENA COURT NO. [Order Dtd. |WRIT |(Seat




8863/2025 17 2025-03-27 |BRANCH-5 |[No-
22)
ABLAPL- BYOMAKESH COURT NO. Order Dtd (Seat
290 126229/2025129.03.2025 |35, 5025 |TRIPATHY 17 2025-03-28 g;;
(Seat
WP (C) - COURT NO. |Order Dtd. |WRIT ©
291 |26231/202529.03.2025 |goo27° . |S. K. SINGH i 2095-03-27  |BRANCH2 gz)
(Seat
ABLAPL- COURT NO. |Order Dtd.
292 |26232/202529.03.2025 |2 . D SAMAL i 090398 gz;
ABLAPL- BYOMAKESH COURT NO. Order Dtd (Seat
293 126233/2025129.03.2025  |3)50 5025 |TRIPATHY 17 2025-03-28 gz;
ABLAPL- COURT NO. Order Dtd (Seat
294 (26234/202529.03.2025 |2 . |PK BARIK = 025 0305 [BAIL-1 Tg;
(Seat
ABLAPL- COURT NO. Order Dtd.
295 |26236/2025 29.03.2025 |2, 0" . |PK MOHANTY i 09e 0398 Tg;
(Seat
ABLAPL- COURT NO. Order Dtd.
296 |26237/202529.03.2025 500 |A MOHANTY = 095039 Tg;
(Seat
WP (C) - COURT NO. Order Dtd. ©
297 |26238/2025 (29.03.2025 |22~ R. C. MUDULI = 09e 0357 Tg)
WP (C) - COURT NO. Order Dtd. |WRIT (Seat
298 |26239/2025(29.03.2025 o000 |B. SAMAL i 2025-03-27  |BRANCH2 gz;
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH (Seat
299 |26240/2025 29.03.2025 |go 0”0 . |B. SAMAL i 2025-03-27 | (DIviSION Tgé)
BENCH-1)
(Seat
WP (C) - COURT NO. Order Dtd. ©
300 |26241/202529.03.2025 |goo0° . |S. DAS > orp 59901231 TSS)
WP (C) - COURT NO. |Order Dtd WRIT (Seat
301 (26242/202529.03.2025 |go2)° o |T. SWAIN > oLD 2025-03-27  |BRANCH_7 EZ;
(Seat
BLAPT,~ COURT NO. Order Dtd.
302 |26243/2025(29.03.2025 |00 o MR SAHOO > oip 095 03-0s [BAIL-1 Tg;
BLAPL- COURT NO. Order Dtd. (Seat
303 |26244/202529.03.2025 | J00 00 MR SAHOO > oLD 025 0305 [BAIL-1 Noo3)
WP (C) — COURT NO. Order Dtd. (Seat
304 (26245/202529.03.2025 | /-oc0° M. R. ROUTRAY 5 59951231 Nees)
WP (C) - COURT NO. |Order Dtd. |WRIT (Seat
305 |26246/202529.03.2025 |g°/ 0 N. MALLICK 5 2025-03-27  |BRANCH2 gz;
(Seat
WP (C) - COURT NO. Order Dtd. ©
306 (26247/2025(29.03.2025  |go ' . M. K. MOHANTY 5 5095039 22)
307 |26248/2025(29.03.2025 WP (C) - M. K. MOHANTY COURT NO. [Order Dtd. |WRIT |(Seat




8856/2025 2 2025-03-27 |BRANCH-2 |No-
34)
308 [26249/2025(29.03.2025 |NE(C)- K. MOHANTY COURT NO. Order Dtd. |WRIT éi?at
e 8866/2025 : 2 2025-03-27  [BRANCH-5 |,7)
309 [26250/2025(29.03.2025 |NE(C) - R. NAYAK COURT NO. Order Dtd.  |WRIT éiﬁat
T 8476/2025 : 2 2025-03-27 BRANCH-7 44)
(Seat
WP (C) - COURT NO. Order Dtd.
310 [26251/2025 (29.03.2025  |go 070 NAYAK 5 0950300 ZZ)
311 [26252/2025(29.03.2025 |"E(C)- C. ROUT COURT NO. Order Dtd. |WRIT éi?at
P2 31880/2024 : 3 OLD 2025-03-13  |BRANCH-6 |,¢,
(Seat
WP (C) - COURT NO. |Order Dtd. |WRIT
312 [26253/2025 (29.03.2025  |go 0”00 R. NAYAK 3 oip 0250397  |BRANCH-4 23)
(Seat
WP (C) - COURT NO. Order Dtd.
313 [26254/2025 (29.03.2025 |, 0 000 R. BARIK 3 oD 025030 23)
314 [26255/2025(29.03.2025 |"E(C) - BEHERA COURT NO. [Order Dtd. |WRIT ésﬁat
U 7133/2025 3 OLD 2025-03-27 |BRANCH-7 12)
WRIT (Seat
WP (C) - COURT NO. |Order Dtd. |BRANCH ©
315 (26256/2025 (29.03.2025  |goo0 o K. PATRA 3 oD 2025-03-27 | (DTVISTON Ti3)
BENCH-2)
(Seat
WP (C) - COURT NO. |Order Dtd. ©
316 |26257/2025 (29.03.2025  |gy00”0 0 JAYSTINGH 3 oD 0950395 Ti3)
(Seat
WP (C) - COURT NO. |Order Dtd. |[WRIT ©
317 126258/2025129.03.2025 | 7405 /5025 SAHOO 3 OLD 2025-03-27 |BRANCH-3 TZ)
(Seat
WP (C) - COURT NO. Order Dtd.
318 |26259/2025 (29.03.2025  |geoo’ oo HOTA 3 oD 0950397 TZ)
(Seat
WP (C) - COURT NO. |Order Dtd. ©
319 |26260/2025(29.03.2025 |0 20 0, R. BARIK o3 0950410 TZ)
(Seat
CRLA- COURT NO. Order Dtd.
320 |26261/202529.03.2025 |7 o"0 K. JENA . 59951231 TZ;
(Seat
WP (C) - COURT NO. Order Dtd.
321 |26262/202529.03.2025 |25 K. SWAIN : 5 095-04-09 TZ)
(Seat
WP (C) — COURT NO. Order Dtd. WRIT
322 |26263/2025(29.03.2025 |go0 00 C. DEY : 2095-04-15  |BRANCH_2 gz)
WRIT (Seat
WP (C) — COURT NO. Order Dtd. BRANCH
323 [26264/2025(29.03.2025 |gc 00 BARTK : 2025-04-17 | (DTVISTON Tgs)
BENCH-1)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
324 |26267/2025(29.03.2025 |0, 0 7, M.R.BARIK . 025204207  |BRANCH-6 |New




25)

(Seat
WP (C) - COURT NO. Order Dtd.
325 |26268/2025(29.03.2025 o200, M.R.BARIK . 0950328 gg)
(Seat
WP (C) - COURT NO. |Order Dtd. |WRIT
326 |26269/2025(29.03.2025 |goo ot o |S.DAS : 025-03-28  |BRANCH-4 T?)
327 26270/2025 29.03.2025 |VE(C)~ B.K.SINGH COURT NO.[Order Dtd. |WRIT éifat
e 8564/2025 [~ °° 6 2025-03-28  [BRANCH-T7 |,
(Seat
WP (C) - COURT NO. Order Dtd.
328 |26271/202529.03.2025  |go o) [P.K.LENKA . 0950328 ZZ)
329 (26272/2025(29.03.2025 |NE(C) - S.DAS COURT NO.[Order Dtd. |WRIT ésﬁat
U 8696/2025 |°° 6 2025-04-10 |BRANCH-7 42)
(Seat
WP (C) - COURT NO. Order Dtd.
330 126273/202529.03.2025 |o. %0 . [R.SETHI . 0250308 §Z>
WP (C) - COURT NO. |order Dtd. |WRIT (Seat
331 |26274/2025(29.03.2025 |0 %>, |S.GUPTA . 2095-03-26  |BRaNCH-2 |Nove)
WP (C) - COURT NO. |order Dtd. (Seat
332 |26275/202529.03.2025 |g /000 . |J.P.KAR . 0950308 Noeo)
333 (26276/2025(29.03.2025 |"E(C)- J.P.KAR COURT NO.[Order Dtd. |WRIT ésﬁat
Yo 8854/2025 |°°° 6 2025-03-27 |BRANCH-2 32)
(Seat
WP (C) - COURT NO. Order Dtd.
334 (26277/202529.03.2025 S0 00”0 |P.K.JENA : 0950591 §Z>
335 126278/202529.03.2025 | VEC) - M.D.BISWAL COURT NO. Order Dtd.  |WRIT ésﬁat
Yo 8578/2025 | 7 6 2025-03-28 |BRANCH-5 22)
336 26279/2025 29.03.2025 |"E(C)~ M.D.BISWAL COURT NO.[Order Dtd. |WRIT ésfat
U 8595/2025 | °°° 6 2025-03-28 |BRANCH-7 42)
(Seat
WP (C) - COURT NO. Order Dtd.
337 (26280/202529.03.2025 |goo=)° . M.D.BISWAL : 0950398 EZ)
(Seat
CRLMP- COURT NO. Order Dtd.
338 |26281/202529.03.2025 7270 |P.K.DAS . 0950398 EZ;
(Seat
CRLMP- COURT NO. Order Dtd.
339 (26282/202529.03.2025 o . |A.K.JATI . 0950328 EZ;
(Seat
WP (C) - COURT NO. Order Dtd.
340 (26283/202529.03.2025 |go 200 |T.K.MISHRA : 095039 EZ)
(Seat
WP (C) — COURT NO. Order Dtd.
341 |26284/202529.03.2025 |o o000 0. |D.K.JENA > oip 09504205 EZ)
342 26285/202529.03.2025 |"E(C)~ M.NAYAK COURT NO.[Order Dtd. |WRIT éifat
e 9039/2025 | 6 2025-04-07  |BRANCH-4 |, 2




WP (C) -

COURT

NO.

Order Dtd.

(Seat

343 126286/2025129.03.2025 8869,/2025 N.K.ROUT 6 2025-03-28 ZZ;
(Seat
WP (C) - COURT NO. Order Dtd. ©
344 |26287/2025129.03.2025 19397/2024 S.C.MEKAP 6 2025-04-22 22)
(Seat
WP (C) - COURT NO. Order Dtd. |WRIT ©
345 126288/2025129.03.2025 6110/2025 G.C.JENA 12 5025-04-25 BRANCH-5 gg)
ABLAPL- JYOTT RANJAN COURT NO. Order Dtd (Seat
346 126289/2025129.03.2025  13399,5025 |Navak 17 2025-05-09 gg;
ABLAPL- JYOTT RANJAN COURT NO. Order Dtd (Seat
347 126290/2025129.03.2025 13595 /5025 |navak 17 2025-03-28 gg;
ABLAPIL- DINESH KUMAR COURT NO. Order Dtd (Seat
348 126251/2025129.03.2025 13500 5055 |paraT 17 2025-05-08 gg;
(Seat
ABLAPIL- COURT NO. Order Dtd.
349 126292/202529.03.2025 0000 H. K. PATRA o 0950500 gg;
ABLAPL- COURT NO. Order Dtd (Seat
350 |26293/2025 29.03.2025 (72" 0 |ADYASHA PATI = 09m 03 o gg;
(Seat
BLAPL- COURT NO. Order Dtd.
351 (26294/2025129.03.2025 12796/2024 R K MALLICK 17 2025-03-28 gg;
(Seat
BLAPL- COURT NO. Order Dtd.
352 126295/2025129.03.2025 12796/2024 R MALLICK 17 5025-03-28 gg;
(Seat
WP (C) - COURT NO. Order Dtd. ©
353 126296/2025129.03.2025 401/2025 A.K.SWAIN 3 OLD 2025-04-07 gg)
MACA- COURT NO. Order Dtd. |i5C: (Seat
354 [26297/2025(29.03.2025 g0 0” o |S.R.OJTHA S 2035-03-17  AEPERL %,
FAO- COURT NO. |[Order Dtd MISC. (Seat
355 26298/2025(29.03.2025 1507, o |P K JENA Soons 2005-03-21 |PREEAL %0,
MACA- COURT NO. |Order Dtd MISC. (Seat
356 [26299/2025(29.03.2025 g0 00 o |B.N.SAMANTARAY S onD 205-03-11 RPPERL G 7y
FAO- COURT NO. |Order Dtd MISC. (Seat
357 [26300/2025(29.03.2025  [;207 o |D K MOHANTY S onD 205-03-21 [PEEEAL 75,
WP (C) - COURT NO. |order Dtd. |[WRIT (Seat
358 [26301/2025(29.03.2025 oo - o |K.N.SAHOO o 2095-02-03  |BRANCH-1 |No3)
MACA- COURT NO. |Order Dtd MISC. (Seat
359 |26303/2025129.03.2025 689/2019 SARAT SWAIN o5 5025-03-27 2E£EAL No-1)
MACA- COURT NO. |Order Dtd MISC. (Seat
360 |26305/202529.03.2025 | ooh” o [S.R.OJHA e Joper03-9; |PPPEAL |5

SEC.




WP (C) -

COURT

NO.

Order Dtd.

WRIT

(Seat

361 |26306/2025(29.03.2025 |37 o [R.R.DAS o5 2025-04-01  |BRANCH-8 gg;
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH (Seat
362 |26308/2025(29.03.2025 |00 o |TAPAN SWAIN oe 2025-03-28 | (DIViSION ng)
BENCH-1)
(Seat
WP (C) - COURT NO. Order Dtd. ©
363 26309/202529.03.2025 |gooc’o . |A.K.PANDA oe 09e 0398 T84)
(Seat
WP (C) - COURT NO. Order Dtd. ©
364 (26310/202529.03.2025 g0 o |A.K.PANDA oe 090308 T84)
FAO- COURT NO. |Order Dtd MISC. (Seat
365 |26312/202529.03.2025 | 0" oo P K JENA o5 09503 91 2E§EAL Necs)
WP (C) - COURT NO. |0order Dtd WRIT (Seat
366 |26313/2025(29.03.2025 |gy) %> . M.R.ROUTRAY - 202503228  |BRANCH-6 gg;
FAO- COURT NO. |Order Dtd MISC. (Seat
367 |26314/202529.03.2025 |0 o0 o |D K MOHANTY oe 0950391 égiEAL Noe2)
FAO- COURT NO. lorder ptd. [iSC: (Seat
368 |26315/202529.03.2025 |0, o M R ROUTRAY o 0950391 2E§EAL Nocs)
WRIT
WP (C) - COURT NO. |Order Dtd BRANCH (Seat
369 |26316/202529.03.2025 |o. o200 |SUSHIL DASH oe 2025-03-28 | (DIVISION Tg;)
BENCH-1)
FAO- COURT NO. |Order Dtd MISC. (Seat
370 |26318/202529.03.2025 | 27,0, |A K PANDA oe 0950391 SggEAL Nocoy
WP (C) - COURT NO. |Oorder Dtd WRIT (Seat
371 |26319/202529.03.2025 |70 ~7° M.R.ROUTRAY oe 2025-03-28  |BRANCH-1 gi;
FAO- COURT NO. |Order Dtd MISC. (Seat
372 (26320/202529.03.2025 | 0,0, |L D PANDA oe 0250391 2E§EAL Noes)
WRIT
WP (C) - COURT NO. |Order Dtd. |BRANCH (Seat
373 (26321/202529.03.2025 |J-22)° . |S.C.N DASH oe 2025-03-28 | (DIVISTON Tgé)
BENCH-1)
FAO- COURT NO. |[Order Dtd MISC. (Seat
374 (26322/202529.03.2025 |/ o |D K MOHANTY oe 0950391 2E§EAL Noes)
WP (C) - COURT NO. Order Dtd WRIT (Seat
375 |26324/2025(29.03.2025 |o 0200 0 [G.C.SWAIN oe 02503228  |BRANCH-4 Tg;
CONTC- KSHTROD KUMAR COURT NO. Order Dtd (Seat
376 126325/2025129.03.2025  |og 0 0004 |pARTL 25 2025-03-28 Tg;
(Seat
WP (C) - COURT NO. Order Dtd. ©
377 |26326/202529.03.2025 |(, 0> . [TAPAN SWAIN oe 090398 No

19)




MISC.
FAO- COURT NO. Order Dtd. (Seat
378 26327/202529.03.2025 57 oo, M R ROUTRAY e 2025-03-21 2E§EAL No-2)
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH (Seat
379 126328/202529.03.2025 | " oo, M.R.ROUTRAY e 2025-03-28 | (DIVISION Ti;)
BENCH-2)
FAO- COURT NO. |Order Dtd MISC. (Seat
380 |26330/202529.03.2025 |00 ., [P K JENA oc 2055-0391 2E§EAL No-2)
BLAPL- COURT NO. Order Dtd. (Seat
381 [26331/202529.03.2025 |00 oo, |G SAHOO oc 2025-03-28 No-2)
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH (Seat
382 26332/202529.03.2025 |, o0 o, [K.PARIDA o< 2025-03-28 | (DIVISION Ti;)
BENCH-3)
FAO- COURT NO. |O0rder Dtd MISC. (Seat
383 |26333/202529.03.2025 005 P K JENA oc 2025-03-21 éggEAL No—5)
BLAPL- COURT NO. |Order Dtd. (Seat
384 126334/202529.03.2025 00 oo, M MOHANTY oc 20550398 No-5)
FAO- COURT NO. |Order Dtd MISC. (Seat
385 |26335/2025(29.03.2025 |00 o0q, P K JENA oc 2055-03-21 éggEAL No-9)
BLAPL- COURT NO. Order Dtd. (Seat
386 [26336/2025|29.03.2025 12754/2024 RE BARIK 5 2025-03-28 No-9)
WP (C) - SATYAJIT COURT NO. |Order Dtd. (Seat
387 126337/2025129.03.2025  11)3455025 |BISWAL 25 2025-03-28 No-9)
FAO- COURT NO. |O0rder Dtd MISC. (Seat
388 |26339/202529.03.2025 |7 oo, [P K MOHANTY e 2025-03-21 2E§EAL No-2)
(Seat
BLAPL- COURT NO. |O0rder Dtd.
389 |26340/202529.03.2025 /000 oo IS SAHOO e 5025-03-24 BAIL-1 Tg;
FAO- COURT NO. |O0rder Dtd MISC. (Seat
390 |26341/202529.03.2025 |0 ., [P K JENA e 5025-03-21 SggEAL No-2)
WP (C) - COURT NO. |order Dtd. (Seat
391 [26342/202529.03.2025 | oo . [R.C BARIK e 025-03-28 No-2)
FAO- BIJAYLAXMI COURT NO. |0rder Dtd MISC. (Seat
392 |26344/202529.03.2025 o0 o000 |sanoo oc 2025-0391 2E§EAL No-9)
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH (Seat
393 [26345/202529.03.2025 |5 o° o . |HEERA DAS e 2025-03-28 | (DIVISION ng)
BENCH-3)
FAO- COURT NO. |[Order Dtd MISC. (Seat
394 |26347/202529.03.2025 | 0 o0, [D K MOHANTY e 2025-0391 2E§EAL No-2)
FAO- COURT NO. |Order Dtd MISC. (Seat
395 |26348/202529.03.2025 | ~o oo [P.K.PATTANAYAK e 5025-03-21 2EEEAL No-5)
1396 |26351/2025|29.03.2025  |FAO- D K MOHANTY COURT NO. [Order Dtd. |MISC. |(Seat




486/2020 25 2025-03-21 |APPEAL  |No-5)
SEC.
FAO- COURT NO. |Order Dtd MISC. (Seat
397 |26353/202529.03.2025 |10 0o [P K JENA e 205-03-21 APPERL G 70)
ABLAPL- COURT NO. |Order Dtd. (Seat
398 |26355/2025129.03.2025 12344/2024 P PARIDA 5 OLD 5025-03-27 No-2)
WA- COURT NO. |order Dtd. |[WRIT (Seat
399 26356/202529.03.2025 |00, o0 [C.R.NAYAK S oD 2095-03-96  |appEAL  [Noot)
WP (C) - MANOJ KUMAR COURT NO. |order Dtd. |[WRIT (Seat
400 126357/2025129.03.2025  |500c%0005  |rana 2 OLD 2022-02-07 |BRANCH-1 |[No-4)
WP (C) - MANOJ KUMAR COURT NO. Order Dtd WRIT (Seat
401 126358/2025129.03.2025 1,01 535022 [RaNA 2 OLD 2022-10-27 |BRANCH-5 gi;
ABLAPL- SRINIBASH COURT NO. Order Dtd (Seat
402 126372/2025129.03.2025 |, /2 0005 |MOHANTY 17 2025-03-27 gi;
(Seat
CRLMP- COURT NO. Order Dtd.
403 126373/2025129.03.2025 350/2025 A. K. JATI 17 5025-03-26 gi;
WP (C) - COURT NO. Order Dtd. |WRIT (Seat
404 |26374/202529.03.2025 |77 o [p. K. BARIK oo oo 1o gl |mnENCH-4 gg;
WP (C) - COURT NO. |Order Dtd WRIT (Seat
405 |26375/2025|29.03.2025 |0/ 0o o D. K. SAHOO > oLD 2025-03-24  |BRANCHS 23;
(Seat
WP (C) - COURT NO. Order Dtd. ©
406 126376/2025/29.03.2025 8583/2025 D. K. SAHOO > OLD 2025-03-27 23)
CONTC- COURT NO. |order Dtd. (Seat
407 |26377/202529.03.2025 |[55C70 o |S. K. DAsH S onD D075 0305 |CONTEMPT | 5°Cl
CONTC- COURT NO. |order Dtd. (Seat
408 |26379/202529.03.2025 | 5500 . |S. K. DASH S onD D075 0305 |CONTEMPT | o°C!
CONTC- COURT NO. |Order Dtd. (Seat
409 |26380/202529.03.2025 [ Uco"0 T, SWAIN oo s i
CONTC- COURT NO. |Order Dtd. (Seat
410 |26381/202529.03.2025 |70 |s. NAYAK oo s i
CONTC- COURT NO. |Order Dtd. (Seat
411 |26382/202529.03.2025 |0, o K. PARIDA oD PP Koo
CONTC- COURT NO. Order Dtd. (Seat
412 |26383/202529.03.2025 (] ,00,, M. DAS oo PP ooy
WP (C) — COURT NO. Order Dtd. (Seat
413 |26384/202529.03.2025 |go02)0 o [K.N.SAHOO S omn oo aos Nood)
(Seat
WP (C) - COURT NO. |Order Dtd. |[WRIT
414126385/2025129.03.2025  |gq45,/50p5 (B DAS 2 OLD 2025-03-27 |BRANCH-3 Ti)
(Seat
WP (C) - COURT NO. Order Dtd. [WRIT ©
415 126386/2025129.03.2025  |350,75005 [P DBS 2 OLD 2025-03-27 |BRANCH-2 22)
(Seat
WP (C) - COURT NO. |Order Dtd. |[WRIT ©
416 |26387/2025(29.03.2025 |go 0 . R R DAS oD oo ooy |nmanca_g NO

34)




(Seat
CMP- SRINTBASH COURT NO. |Order Dtd.
417126389/2025129.03.2025 1515 /5025 |uoHANTY €0 |3 ow 2025-03-27 gz;
BLAPL- COURT NO. Order Dtd. (Seat
418 |26390/2025 |29.03.2025 | ;000 |SK MEHER c.o. 3 oip 20250304 [PAIL-1 | %2
BLAPL- COURT NO. Order Dtd. (Seat
419 |26391/2025 |29.03.2025 |2 © o BB MALLICK c.o. 3 oD 095030 Noco)
WP (C) - MANOJ KUMAR Order Dtd. (Seat
420 25880/202529.03.2025 |50 20t 000y oans GENERAL 0240830 Noeoy
421 |25884/2025(29.03.2025 |NE(C)= MANOJ KUMAR | pNpRAL Order Dtd. |WRIT éi?at
e 24406/2023 RANA 2023-08-07  [BRANCH-T |,
WPC (OA) - |MANOJ KUMAR Order Dtd. (Seat
422 |25885/2025 |29.03.2025 000t GENERAL 2023-08-09 |0F Branch | =%
WPC (OAC) - |MANOJ KUMAR Order Dtd. (Seat
423 |25886/2025 |29.03.2025 | o e o GENERAL 2023-08-20 |0F Branch | ST
WPC (OAC) - |MANOJ KUMAR Order Dtd. (Seat
424 |25887/2025 |29.03.2025 3o 0o c e GENERAL 2092-09-0¢ |0R Branch ST
425 25888/2025(29.03.2025 |NE(C)= MANOJ KUMAR | pNERAL Order Dtd. WRIT ésfat
e 36748/2020 |RANA 2021-12-11 |BRANCH-2 32)
426 125890/2025(29.03.2025 |NE(C)=- MANOJ KUMAR | oNpRAL Order Dtd. |WRIT éifat
s 25953/2019 RANA 2019-12-18  |BRANCH-3 |,0°
(Seat
WP (C) - Order Dtd. |WRIT ©
427 |25891/2025 |29.03.2025 |55, 0> . |KABITA PATRA |GENERAL 20260327  |BRANCH-1 gi)
(Seat
CRLMC- Order Dtd.
428 |25898/2025 |29.03.2025 |- o> . |PRATIMA NAYAK |GENERAL 09038 gi;
(Seat
CRLMC- Order Dtd.
429 25910/2025[29.03.2025  [[)2 © . |PRATIMA NAYAK |GENERAL oot 030n gi;
WP (C) - Order Dtd QE;ECH (Seat
430 [25920/2025[29.03.2025  |. 51", |PRATIVA PARIDA GENERAL 2025.03-25 | (DIVISTON TS;)
BENCH-1)
(Seat
WP (C) - Order Dtd. _
431 |25925/2025 |29.03.2025 |51 oi" o0 [B.K. DAS GENERAL 024119 §85)
CMP- PRASANTA KUMAR Order Dtd (Seat
432 |25935/2025 |29.03.2025 |5 "o s GENERAL Soe 0390 TS;)
WP (C) - PRASANTA KUMAR Order Dtd WRIT (Seat
433 |25947/2025 (29.03.2025 |3, 000" o GENERAL 20700398  |BRANCH-8 gg;
(Seat
BLAPL- DEBIDUTTA Order Dtd.
434 25954/202529.03.2025 | /e e o004 hionapaTRA GENERAL S0re 0390 gg)
(Seat
BLAPL- DEBIDUTTA Order Dtd.
435 |25963/2025 |29.03.2025 | 103000 S o GENERAL Soe 0390 gg;
1436 [25972/2025(29.03.2025  |RSA- B.K. DAS GENERAL Order Dtd. |SECOND  |(Seat




| 180/2022 2024-03-01 |APPEAL  |No-5)
JCRLA- DEBIDUTTA Order Dtd. |CRIMINAL |(Seat
437(25989/2025|29.03.2025 162/2023 |MOHAPATRA GENERAL 2025-03-27 |APPEAL No-1)
ABLAPL- Order Dtd. (Seat
438 |26000/202529.03.2025 S0 ' . |DEBASIS MISHRA GENERAL 0250398 Noo1)
WP (C) - MANOJ KUMAR Order Dtd WRIT (Seat
439 |26017/2025(29.03.2025  [Joo 2 o [ GENERAL 2023-02-01  |BRANCH-3 Ti;
ABLAPL- Order Dtd. (Seat
440 |26020/2025/29.03.2025 5246/2025 |PEBASIS MISHRA GENERAL 2025-03-2g |[BAIL-1 No-5)
ABLAPL- Order Dtd. (Seat
441 |26023/2025/29.03.2025 3260,2025 DEBASIS MISHRA GENERAL 5075-03-28 No—5)
(Seat
ABLAPIL- Order Dtd.
442 |26025/2025/29.03.2025 3261/2025 DEBASIS MISHRA GENERAL 2025-03-0g |BAIL-1 Tg;
(Seat
ABLAPL- Order Dtd.
443 |26026/2025/29.03.2025 3262,/2025 [DEBASIS MISHRA GENERAL 2025-03-28 Tz;
WPC (OAC) — |MANOJ KUMAR Order Dtd. (Seat
444 |26058/2025(29.03.2025 |1 oot o Lo GENERAL 2021-07-20 |0A Branch| "
ABLAPL- Order Dtd. _ (Seat
445 |26063/2025/29.03.2025 3328,2025 DEBASIS MISHRA GENERAL 2025-03-0g |BAIL-1 No—4)
(Seat
ABLAPIL- Order Dtd.
446 |26068/2025/29.03.2025 3329/2025 DEBASIS MISHRA GENERAL 2025-03-0g |BAIL-1 Tg;
WPC (OA) - |MANOJ KUMAR Order Dtd. (Seat
447 |26085/2025|29.03.2025 |- om0 [ GENERAL 2023-08-25 |0 Branch o=
WPC (OAC) — |MANOJ KUMAR Order Dtd. (Seat
448 |26099/2025(29.03.2025  [3-7 00 o [ GENERAL 2022-09-05 |0 Branch o=
WP (C) - MANOJ KUMAR Order Dtd. |WRIT (Seat
449 |26105/2025(29.03.2025  [3-or0 o o L GENERAL 2091-11-08  |BRANCH-1 28;
WP (C) - MANOJ KUMAR Order Dtd. WRIT (Seat
450 126156/2025129.03.2025 5158/2022 |RANA GENERAL 5022-02-28 BRANCH-1 No-2)
WP (C) - MANOJ KUMAR Order Dtd. (Seat
451 |26176/2025(29.03.2025 [0 200 o [l GENERAL 0990105 Nooo)
CONTC- Order Dtd. (Seat
452 |26214/2025/29.03.2025 5157/2024 MANAS PATI GENERAL 5025-03-27 No-2)
WP (C) - Order Dtd. WRIT (Seat
453 26230/2025 29.03.2025 [ o)), [MANAS PATI GENERAL 2025-03-27 |BRANCH-1 |No-a)
ABLAPL- Order Dtd. (Seat
454 |26235/2025/29.03.2025 1230/2025 |SANJAYA MAJHI |GENERAL 5025-03-28 No—4)
(Seat
WP (C) - Order Dtd. |WRIT -
455 |26265/2025 29.03.2025  [fooc o . [MANAS PATI GENERAL 2095-03-27  |BRANCH2 gz)
(Seat
WP (C) - Order Dtd. _
456 |26266/2025129.03.2025 9020/2025 MANAS PATI GENERAL 5025-03-28 gz)
WP (C) - MANOJ KUMAR Order Dtd. |[WRIT (Seat
457 |26307/2025(29.03.2025  [700 0o oo [haen GENERAL 9027-05-13  |BRANCH-3 Tg;
1458 [26311/2025(29.03.2025 WP (C) - HIGHER GENERAL Order Dtd. |WRIT |(Seat




17129/2024 |[EDUCATION 2024-07-25 |BRANCH-5 |[No-
DEPARTMENT 47)
HIGHER
WP (C) - Order Dtd. WRIT (Seat
459 126317/2025129.03.2025 EDUCATION GENERAL
22112/2021 |- 0 oo 2024-12-03 |BRANCH-1 |No-3)
WPC (OAC) - |MANOJ KUMAR Order Dtd. (Seat
460 126323/2025129.03.2025 243472015 |RANA GENERAL 2022-01-19 OA Branch No-1)
RVWPET- DIPTIMAYEE Entire CIVIL (Seat
461 126329/2025129.03.2025 107/2022 SAMAL GENERAL Document REVISION No-1)
WP (C) - MANOJ KUMAR Order Dtd. |[WRIT (Seat
462 |26338/202529.03.2025 [o (00 [ GENERAL e 0s0s  lemancoo gz;
WP (C) - MANOJ KUMAR Order Dtd. |WRIT (Seat
463 |26343/2025|29.03.2025 [T "o o GENERAL 2021-12-17  |BRANCH-8 28;
WPC (OAC) - |MANOJ KUMAR Order Dtd. (Seat
464 |26349/202529.03.2025 |] o0 O P GENERAL Y029 06019 OB Branch| 5
WPC (OAC) - |MANOJ KUMAR Order Dtd. (Seat
465 |26352/2025|29.03.2025 |coo o T GENERAL 2022-12-1¢ |0A Branch| "
WPC (OAC) — |MANOJ KUMAR Order Dtd. (Seat
466 |26354/2025|29.03.2025 )0 0o L GENERAL 2025-02-28 |0A Branch| -t
WP (C) - MANOJ KUMAR Order Dtd. |WRIT (Seat
467 |26359/2025(29.03.2025 | e GENERAL Sroaronas lenanca_a 23}
WP (C) - MANOJ KUMAR Order Dtd. |WRIT (Seat
468 126360/2025129.03.2025 6474/2022 |RANA GENERAL 2022-03-16 BRANCH-8 gg;
CRLMP- SURESH CHANDRA Order Dtd (Seat
469 126361/2025/29.03.2025 114/2025 PRADHAN GENERAL 2025-03-06 gg;
CMP- PRASANTA KUMAR Order Dtd (Seat
470 126362/2025129.03.2025 281/2025 PATRT GENERAL 5025-03-28 gg;
CMP- PRASANTA KUMAR Order Dtd (Seat
471 126363/2025129.03.2025 144/2025 PATRI GENERAL 5025-03-28 gg;
(Seat
CRLMC- Order Dtd.
472 |26364/2025(29.03.2025 7200 |PRATIMA NAYAK |GENERAL 095038 gg;
CMP- PRASANTA KUMAR Order Dtd (Seat
473 126365/2025/29.03.2025 284/2025 PATRT GENERAL 2025-03-28 gg;
WPC (OA) - MANOJ KUMAR Order Dtd. (Seat
474 |26378/202529.03.2025 |g = D00 GENERAL Y029 08-05 |OA Branch| 5%
Judgement
WP (C) - Dtd. 2024- (Seat
475 125894/2025129.03.2025 28692/2024 S K BEHERA GENERAL 1o No-1)
06Annexure,
ABLAPL- Order Dtd. (Seat
476 |25897/202529.03.2025 |30 1T K MAJHI GENERAL So07e 03e0a |[BAIL-1 | 5%
ABLAPIL- MANAS RANJAN Order Dtd. (Seat
477 [25997/2025 29.03.2025 | U0 PO GENERAL oo aos Kooy
1478 [26010/2025(29.03.2025 WP (C) - D K SAHU GENERAL Order Dtd. |WRIT |(Seat




7395/2025 2025-03-21 BRANCH-5 |No-
20)
CRLMC- (Seat
479 |26012/2025(29.03.2025 P K MOHANTY GENERAL No-
835/2025 20)
(Seat
RVWPET- Order Dtd.
480 126021/2025129.03.2025 55/2025 P N NAYAK GENERAL 5025-03-29 28;
RFA- Order Dtd. FIRST (Seat
481 |26024/2025(29.03.2025 |07 o | B KBR GENERAL 2011-03-04 |npoEAL  [Necs)
CRA- Order Dtd. |CRIMINAL |(Seat
482 |26038/2025(29.03.2025 S0 oo |M K MOHAPATRA |GENERAL 2095-03-07 |apoEAL . INocs)
483 |26044/2025(29.03.2025 |RSA-1/2025 KIRTAN BADHEI |GENERAL Appealmemo éi?2§
WP (C) - Order Dtd. (Seat
484 |26048/202529.03.2025 |1 " o B SINGH GENERAL Py R,
SA- Order Dtd. (Seat
485 |26051/202529.03.2025 | Jo0 oo [B C PANDA GENERAL e o)
ABLAPL- Order Dtd. (Seat
486 |26066/2025(29.03.2025 |3 |P. B. SENAPATI |GENERAL P ey
MISC.
FAO- Order Dtd. (Seat
487 |26109/2025|29.03.2025 | )J" .o |l PRADHAN GENERAL 0151017 2E§EAL Necs)
BLAPL- Order Dtd. (Seat
488 |26123/2025(29.03.2025 |00 |PK MISHRA GENERAL 09e 0305 Nes)
CONTC- Order Dtd. (Seat
489 |26131/202529.03.2025 |5y, "0 . AK MISHRA GENERAL e ass R,
WP (C) - SATYABRATA Order Dtd. |WRIT (Seat
490 126133/2025129.03.2025 5300/2025 |SAHOO GENERAL 5025-03-13 BRANCH-8 Zi;
WP (C) - Order Dtd. WRIT (Seat
491 |26135/202529.03.2025 g ()0 . |S R PATTNAIK |GENERAL 20250327  |sRANCH-2 MNo-o)
ABLAPL- Order Dtd. (Seat
492 |26143/202529.03.2025 3027 (|G, S. MOHANTY |GENERAL P Kooy
WP (C) - SATYABRATA Order Dtd. (Seat
493 126145/2025129.03.2025 4281/2025 |SAHOO GENERAL 2025-02-18 No-9)
WP (C) - SATYABRATA Order Dtd. |WRIT (Seat
494 |26146/202529.03.2025  |¢ 070 o [0 O GENERAL oot 05 0r  lemancHo1 28;
WP (C) - SATYABRATA Order Dtd. |[WRIT (Seat
495 |26148/202529.03.2025 |, 0> [0 GENERAL oo 0rts  leRANCH-€ TZ;
WRIT
WP (C) - SATYABRATA Order Dtd. |BRANCH (Seat
496 126151/2025129.03.2025 5507/2025 |SAHOO GENERAL 2025-03-05 (DIVISION Tg;)
BENCH-1)
(Seat
WP (C) - Order Dtd. |[WRIT ©
497 |26152/202529.03.2025 |, Yo" oo IS K BEHERA  |GENERAL croe 1o 2. |emancHLS 23)
(Seat
WP (C) - Order Dtd. |WRIT ©
498 |26155/2025(29.03.2025 |50 0”7 P PANDA GENERAL o1 oy |nmanca_s [NO

14)




CMP-

Order Dtd.

(Seat

499 126159/2025(29.03.2025 278/2025 A K SHARMA GENERAL 2025-05-02 Tz;
FA- Order Dtd. FIRST (Seat
500 126162/2025/29.03.2025 135/2000 S BISWAL GENERAL 5025-01-03 APPEAL No-3)
ABLAPL- Order Dtd. (Seat
501 126164/2025/29.03.2025 3337/2025 K DANG GENERAL 5025-03-27 No-3)
BLAPL- Order Dtd. (Seat
502 126175/20251/29.03.2025 13137/2024 L SAHOO GENERAL 2025-03-28 No-3)
BLAPL- Order Dtd. (Seat
503 126302/20251/29.03.2025 11269/2024 D S MALLICK GENERAL 2025-03-26 No-3)
ABLAPL- Order Dtd. (Seat
504 26304/20251/29.03.2025 3204/2025 D SMALLICK GENERAL 2025-05-08 No-3)
WP (C) - Order Dtd giiECH (Seat
505 126346/2025/29.03.2025 40990/2023 JPKAR GENERAL 5024-03-27 (DIVISION Ti;)
BENCH-2)
(Seat
CONTC- Order Dtd.
506 126350/2025/29.03.2025 1295/2025 B SINGH GENERAL 5025-03-28 Ti;)
Order Dtd.
WP (C) - igéiagi;ent (Seat
507 |26366/20251(29.03.2025 24972/2014 S K BEHERA GENERAL Dtd. 2015- No-
1106)
02-
19, Annexure,
(Seat
ABLAPL- Order Dtd.
508 |26367/20251(29.03.2025 3412/2025 M KPANI GENERAL 5025-05-09 BAIL-1 Tg;
(Seat
ABLAPL- Order Dtd.
509 26368/2025/29.03.2025 3389/2025 MKPANI GENERAL 5025-05-09 Tg;
ABLAPL- Order Dtd. _ (Seat
510 126369/2025/29.03.2025 3354/2025 J P KAR GENERAL 5025-03-28 BAIL-1 No-6)
WPCRL- Order Dtd. (Seat
511 126370/2025/29.03.2025 513/2012 ASAHOO GENERAL 5013-04-25 No-6)
WP (C) - Order Dtd. (Seat
512 126371/2025/29.03.2025 21412/2011 A SAHOO GENERAL 5011-08-12 No-6)
WPC (OAC) — Order Dtd. (Seat
513 126388/2025/29.03.2025 750/2018 S. MOHANTY GENERAL 2024-04-10 OA Branch No-1)

NIC



